
 
 

(c) Statement giving reasons for the delay in laying the papers   mentioned 
at (i) (a) above. 

[Placed in Library. See No. L.T . 4592/17/21] 
(ii)  (a) Annual Report of the Indian Council of Medical Research (ICMR), New 

Delhi, for the year 2019-20. 
       (b) Annual Accounts of the Indian Council of Medical Research (ICMR), New 

Delhi, for the year 2019-20, and the Audit Report thereon. 
 (c)   Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T . 4593/17/21] 

 
Reports and Accounts (2019-20) of IMPCL, Almora, Uttarakhand and CSWB, New 
Delhi and related papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Dr. Munjapara Mahendrabhai, I lay on 
the Table— 

I. (1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

(a) Forty-first Annual Report and Accounts of the Indian Medicines 
Pharmaceutical Corporation Limited, (IMPCL), Almora, Uttarakhand, for 
the year 2019-20, together with the Auditor's Report on the Accounts and 
the comments of the Comptroller and Auditor General of India thereon.   

(b) Review by Government on the working of the above Corporation. 
(2)  Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) above. 
[Placed in Library. See No. L.T . 4818/17/21] 

II.   A copy each (in English and Hindi) of the following papers— 
(a) Annual Report and Accounts of the Central Social Welfare Board (CSWB), 

New Delhi, for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

(b)   Review by Government on the working of the above Board. 
(c) Statement giving reasons for delay in laying the papers mentioned at (a) 

above. 
[Placed in Library. See No. L.T . 4819/17/21] 
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